26 Matters Raised with [RAJYA SABHA] Permission

Sale of adulterated milk in district Mandi, Himachal Pradesh
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Diversion of funds allocated under SC/ST Sub-Plan
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SHRI JESUDASU SEELAM (Andhra Pradesh): Sir, I associate myself with this
Zero Hour Mention.

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, I also associate myself
with this Zero Hour Mention.

SHRI V. HANUMANTHA RAO (Telangana): Sir, I associate myself with this
Zero Hour Mention.

SHRI DIGVIJAYA SINGH (Madhya Pradesh): Sir, I also associate myself with
this Mention.
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SOME HON. MEMBERS: Sir, we also associate ourselves with this Zero Hour
Mention.

Demand to constitute Cauvery Management Board and
Cauvery Water Regulation Committee

SHRIMATI VIJILA SATHYANANTH (Tamil Nadu): Sir, the cultural unity
universal poet of India, Subrahmanya Bharati, has savoured the beauty of each State
of India. He depicts the unity of India by unity of States

Sindhu nadiyen misai nilavinilay
Sera nan nattilam pengaludaney
Sundara Telunginil paatisaithu,

Thonigal ooti vilai yadivaruvom

T Transliteration in Urdu Script.



